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‘fixed in the Business Advisory Com-
mittee the discussion an a No-Confi-
dence Motion on Saturday. The
Prime Minister, with great alacrity,
came and said that he wanted the
metion to be taken up here and now,
at that time, when the Chair had al*
ready told the House that the discus-
sion will take place on Saturday. Again
today, when the Government was in a
state of extreme indecision, and the
Minister of Parliamentary Affairs said
that the discussion could be taken up
tomorrow cr the day after, and the
Chair. ... (Interruptions) Please wait;
this is the mismanagement of the party,
which has led up to this situation.. Sir,
the Minister of Parliamentary Affairs
told you that the motion could be
taken up tomerrow or the day after.

MR SPEAKER: Any time, even
tomorrow.

SHRI SHYAMNANDAN MISHRA:
But he mentioned tomorrow, Please
look at the record. Then the Chair said
that the Chair would hold a meeting
of the leaders cf various groups.

MR. SPEAKER: You have not under-
stood me. You are misquoting me. I
said: the discussion. will start tomorrow
for 'the arrangement of other matters
I will meet the leaders of groups.

SHRI SHYAMNANDAN MISHRA:
Am I misquoting you? I am not.

MR. SPEAKER: You are, Please see
the record. What I said was that the
No-Confidence Motion would be taken
up tomorrow.

SHRI SHYAMNANDAN MISHRA:
I was going te proceed to say what

you have said. But you stopped me
in the middle.

MR. SPEAKER: Nobody could stop
you. g

SHRI SHYAMNANDAN MISHREA:
*The Chair could not speak untruth
because it has g#==, sad4ig above it.

MR. SPEAKER: I suppose it is for
everybody; not only for me but for
everybody.
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SHRI SHYAMNANDAN MISHRAY
So, you in your wisdom had told the
House that you would call a meeting
of the leaders of the opposition, of
various parties and groups here, o
decide about the time, the hours for
discussion and So on, In the meantime,
again the hen. Prime Minister comes:
and says that the motion could be taken
up here and now. That places the
Chair, again for the second time, in an
extremely awkward situation. That
should not happen again. That is
what I have to say.

MR. SPEAKER: This is no point of
order. I have made it clear that the
metion would be taken up tomorrow.

SHRI MORARJI DESAI: May I say
I would not have got up and said it?
But the Leader of the CPI said that it
must be taken up immediately. I said:
I have no objection, it can be done
now. I am not interested in keeping
this Government in office if there is a
No-Confidence Mection. So, let it one
decided qulckly

MR. SPEAKER: 1 have already fixed
it up for tomorrow. I must give notice
to the other party people to get ready.
So far as time and other matters are
concerned, I am meeting the leaders of
parties and groups at 3.30 p.m. today.

——y

12.12 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED SERIOUs POLITICAL CRISIS IN
MizoramM AND GOVERNMENT'S DECISION
TO BAN Mi1zo NATIONAL FroNT

SHRI VAYALAR RAVI (Chirayinkil):
I call the attention of the Minister of
Home Affairs to the reported serious
political crisis developing in Mijzoram
and the decision of the Government fo

"ban Mizo National Frent and arrest its

leaders.
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MR SPEAKER Mr Raj Naran, we
are on Culling Attention now Please
pt down.

=t Wit oW W (797T)

MR SPEAKER [ am not concerned
about it 1 do not belong to any party
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MR. SPEAKER 1 have alreudy fixed
up the time Don't recerd

SHRI RAJ NARAIN®***
SHRI MANI RAM BAGRI ***

MR SPFAKER You can mention all
that tomorrow

SHRI RAJ NARAIN Why tomorrow?

MR SPEAKER There are procedures
to be tfollowed We have to check up
and 1nterm the other partfes regarding
the procedure to be followed

st grmee e ;o w9 dfas fgen
T ¥ Frert s 0 & @ oadr wforw
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MR. SPEAKER' Because I have al
ready gone to the Calling Attention
You cannot disturb now

(Interruptionsg) ***
THE MINISTER OF HOME

AFAIRS (SHRI H. M, PATEL): The
Government of Indig take a serious
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view of the recent developments in
Mizoram,

Soon after the mid-term elections 'n
the Mizoram Assembly which were
completed peacefully during the last
week ot April 1979, the Mizo National
Front 1ssued “Quit Mizeram Notice'
i{o all non-Mizos. The ‘Notice’ requir-
ed all non-Mizos to leave Mizoram by
1st July 1979

In pursuance ot this Notice, some
aimed underground ot the MNF kid
napped and killed Shnm R C Chau-
dhary, a Sub-Divisional Officer, PWD,
Mizoram, on the 13th of June 1974 On
the 231d ol June, MNF underground
fired on the Mizoram Police guard st
the State Bank of India Branch n
Saitul causing njury to one constable
In anothe:r incicent at Kolas'b on the
1st of July 1479 {iwo Jawans ot the
CRP were killed and two injured In
addition four more iiclent incidents
took place soon thereafter on 1st and
2nd July 1 which the MNF undet-
ground opened fire on security forces,
though fortunately no loss of 1ic has
been reported

The siluation was discussed by me
with the Chiet Minister of Mizoram on
drd July, 1979 As a result of these
discussions, security measures have
been further intensified 1n Mwzoram and
in consultation with the Ministry ot
Defence, the strength of the security
forces has been suitably increased to
deal with the situation firmly Orders
suspending the operations by securily
forces in Mizoram have also been re-
voked.

MNF and 1ts allled organisations
were declared unlawful under the Un-
lawful Activities (Prevention) Act,
1967 on the Tth of July. Shr1 Laldanga,
President of the MNF has been taken
into custody on 8th July 1979. The
reasons which led the Government of
India to take these measures are:

Mizo National Front had openly
declared as its objective the forma-

“ese Not recortled.
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tion of an independent Mizoram cpm-
prising the Umion Terrnitory of Mize-
ram and the adjacent Mizo and Kuk!
inhabited areas ot Mampur and
Tupura In furtherance of 1its ob-
jective 1t has been employing an
armed force namely the so-called
Mizo National Army to attack the
Securilty Forces and the Civil Gov-
ernment and the citizens 1n the Union
Territory of Mizoram Cachar Dis
t11ct of Assam and Mampur nd
indulge in acts of arson loot and
intimidation and in pursuance of its
aloresaid objective 1ssued netices o
all non Mizos to guit Misoram bv Is!
luly 1979 and 1n 1 b d fo enforce tne
said notue the members of the Front
have tiken recourse to violince and
murder It has maintained contacts
with foreign countries through its
organssations ind amed force with a
view to securing financial assistance
and assistince by way of irms egulp
ment nd lrunng ilor the <o cilled
Mizo National Army and has secur-
<l such ssistince As a scauer o
the kiling of Shin R C Chaudhacy
mm Mizoram there wert disturbances
in Silchar wh th resulted 1n the un-
fortunate death of three Micos and
injury to ) others The Government
ot Assam have tikeg suilable action
to movide security lo Mizis in Sal
char In Muzoram also suitable
measures have been taken to oroteet
lLife and property of non-Mizos

It 15 unfoitunite that
swided elcments 1n Mizortam have
chosen to disturb  the atmosphere of
peace and tranguilily which had te-
turned to Mizoram affer years of sirife
and wviclence The Government .s,
however determined to see fhat such
elements are not allowed to disrupt
the normal Life ot the Union Territory

and to harass and intimidate the law
abiding citizens

somie  mils

SHRI VAYALAR RAVI The pro
blems of the northeastern States need
a national approach, and not a partisan
approach The Congress Party all the
time tried tc adopt such an approach
I do not want to go into the historical
background of the whole problem, but
I wish the Janata Government under
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stands in proper perspectiie the pro
blems of the ncrtheastern sister States
especially the tribal States If I may
say so, it shows the 1gnorance and the
indifference of the Janata Party Gov-
ernmen{ They showed callous 1ndif
ference to the problems of the eastern
States and thal resulted 1n a gun batile
between the people of Mlzoram and the
ferces which you have employed there
The previous Government tried their
level best to find a political solution
and they managed to get these States
onc by one to fall in Lhne with the
national main stream  As a result ot
then eflorts, in July 1976 the same
person the leader of Mizo National
Front who 1s now under detention
Mr Laldenga came 1o Delhi and entered
inlo an dagreement with the Government
of India that he will work within the
iframework of the Constitution He
was staving 1n Delln  What happened
later 1s tc be examined Why dd the
whole thing go off’ Mr Patel has to
explain that to the House Mr Lal-
denga expressed a fear when Mr
Charan Singh wag the Home Mimis-
tes Mr Moraiyn Desar and Mr
Chatan Singh started a dialogue with
Mr Laldenga You have to explamn
a5 to why that dialogue could not pe
continued to remove the apprehen-
siong which have been created in the
mund of MNF Leader and the people
of Mizoram

LCverv action thal has Leen taken
from Delh: during Janala tuikk has
created apprehension in the minds of
the tribals I will point them out rre
by ene I am nol accusing you You
must understand the problems Furst,
a Religion Bill was ntroduced by a
prominent Member of the Janata Party
and that has created a panic amongst
the Christians Their taith in religion
1s being encroahced upon by the au-
thonity of the Central Government
Neither you nor the Prime Minister
did anything to remove the apprehen-
sion Then demolition of churches—
my friend from Arunachal Pradesh
raised the whole 1ssue the floor
of the House This ke wnd fire
You must know thewr feblings
Peaple of every region have
a feeling for their language. Fanatip.
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ism is being shown by the Javnata
Party Government. Declarations are
being made that Hindi will be impos-
ed, The Prime Minister, when he went
to the eastern region, declared that
Hindi will be impesed. Such things
will create panic. Then the issue of
banning cow slaughier. We warned
you that it will create tension. The:e
are many people who eat beef. By
banning cow slaughter, you are <en-
_croaching not only upon their faith in
religion, but also upen their food
habits. Is it the way to rule the coun-
try? You are the majorify party. Yeu
must aclommodate the sentimenis of
the minorities, of the Tribals of thus
country. Unfertunately, you fail to
understand their problems. That has
erupled a rebellion today. You have
admitled whal happened in Silchar,
You know that happened during
Assam-Nagaland  border clash. You
visited Gauhati. What happened there
was at the initiative of the Assam (o-
vernment, which is being ruled by the
Janata Party. The same thing happen-
ed in Silchar. Nagaland and Mizoram
are facing o threat from the Assam
Government. This shows the lack of
a national outlook of the Janata
Party. Then the influx of the refugees
from Bangladesh to these areas-— you
did nothing in that regard. and that
created a feeling among the Mizos that
they are being put-numbered. as it
happened in Tripura.

You have to find a political solution
to {hese problems. Mere gun battle
. wiil not solve them. That was what
the Congress Government did  Arst.
~Please leave thut obsession. Continue
* with the political process and find a
political solution. Yecu must take it
quite seriously. You are playing in the
hands of Brig. Sailo. There is a rivalry
between Brig. Saile and Mr. Laldenga
and Brig. Sailo is exploiting your arm-
- ed forces to fight the MNF Leader.
- Instead of being a party to their group
rivalry, you must be mediater and
find & solution.

1 coftelude with a quotation from
. the Indlay. Express which rightly
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pointed out' the inaction, the indiffe~
rence and the ignorance of the Janata

Government. 1 quote:

“....the Central Government did
nething to capitalise on the vpeace
agreement or the subseguent down-
fall of Mr_Laldengs, The unhappy
tradilion of ad hoc responses tlo
Mizoram has been unfoXtiunately
fully maintained by the Janata Go-
vernment. The result is the situa-
tion that has arisen today.”

May 1 ask you what concrete sicps you
are going to take to find out a voiilical
solution to the problem of Mizoram,
what are the concrete sieps you ha.e
taken tc remove the apprehension in
the minds of fThe tribal minerities re-
garding their faith in rel:igion, their
food habits and their culture and,
lastly, would you propose to have a
further dialogue and settle the whole
issue and find peace in this atea”?

SHRI H M. PATEL: The hon. Mem-
Ler has posed three questicns. All of
them really relate to this that the
Janala Government had not sought a
political decision .1 think, the hon,
Member referred to the fact that M.
Laldenca had comg to Delhi. An Agree-
ment of 1st July was signed acknow-
ledging MMizoram te. be an  integral
part of India, conveying the MNF's
resolve to accept the settlement of all
problems in Mizoram within the frame-
work of the Constitution of India and
agreeing to abjure viclence, to surren-
der ail underground arms and te collect
underground personnel in mutually
agreed camps. It was then expected
that the law and order situation in
Mizoram would improve. This was the
political agreement,

Further, it became evident that Mr.
Laldenga, the President of the MNF,
was nct sincerely interested in the
implementation of the Agreement
though the discussions were continu~
ing here. It was, therefore, declared
on 18th March, 1978 to terminate the
talks with him. The announcement
regarding termination of peace talks
with Mr. Laldenga created a split in the
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MNF which led to various grcups Mr.

Laldenga who claimed to be the
spokesman of the MNF, instead of
pursuing  further sincerely and

genuirely ihe terms of thus Agreement
(Ir terruptions) What wag the

Ag~¢tnent” The detals of the under-
standirg as per the Agreement are these
The \ zoram National Front Delegation
atknewledged that Misoram 158 in
integiral pari of India and conve cd lo
the Governmeni of India ther resilve
to wccept seitlement of all prohiems
in Miroram withir  the framework
of the Constitution of India This was
thh tiret thimg  Then 1in orda 1o
brint a out a chimate ot under<tand
g «tel an atmosphere of peace and
tranquility 1n Mizoram at the earliest
the Delegation agreej to abjure vio-
lence and suspend all activities 1In
furthe1once of these cofjectines  the
underground Deleg ition  agreed ‘o
collc ( il underground peisonel wilh
the 1 my and mmumtion 1 M tuatt
a.im | ¢ imps within one month after
estah ichmeni 1nd also arieeu to hand
ov¢ ums and tmmuntion to the Go-
vernm nl That was the second (ling

lhe Government also decded to sus-
pend operdtions thereatter ty {he
secur tv forres such suspension would
not opply 1o operatiens against unde -
greund personnel attempting to  cress
intert ational border and t{o the mun-
tenance of law and order

It wis on these cenditions that tne
Mizoram Governmen! was established
Seconrlly there was a climale of
understanding that they had to surren-
der nrms and ammun tion and under
ground personnel This was not done
It 15 because of that further talk with
Mr Laldenga had to be teym nited
on 19th March, 1978 A  substantial
section of the MNF, 1n fact, came over-
ground while the hard core supported
Mr Laldenga and iemained under-
ground This wag the result of lhs
announcement

The hon Member said that we are
favouring Brig Sailo who has been
elected as the leader of the largest
party in free and fair elections which
were held at the end of April, 1670 It
seems to me extra-ordinary People
€lected him in proper elections and
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gave him an overwhelmung majority,
and he lorms the government Are
we now to bypass hum? (Interrup-
tions) But before that 1y, done, the
MNF le der fiom heie 1ssues ‘he
‘Quit M sonum Notice’ 1o non-Mi.os
and goes forward to 1mplement 1
They shont down one SDO and s1y
“This 15 to give a warang that we
mean busimess Thereafter as I have
read nut to you a number of wiolert
mcidents took place Therefore, at
this stage there can be no queslion
of domg anvthing elve except to ic
whal we have done, thal we decl e
the MNF unlawful under the Unliwiul
Activities Aet and we have had o
resume operations to see that ‘hewe
people who are wirtually 1n urgents
are controlled Untll that 1s done to
talk: becauce the Bill has not yel come
to be unwe wonable  But  certainly
anyihing that can make posuble a
peace ful solution of this we  wouud
always be tewdy lo con der  As il 1s
1t 15 expected thit o peod number of
tormer MNF rr plopowing to come
forward ani surrender 1f they o
that then certainly 1t will make it
possihle to pring abhoul & peaceful
solut on much earher It «eems to me
that Ge ernment  hws {aken all the
steps thal thes could possibiy {ake

To the guestion that we aie inier
fering with their cultural thing I
would say that I am coriy that he has
brought in issues whirth me really not
relevant to this part culir  question
But I mm si say that a Bili brought for-
ward by a Pr vate Membver huwever
impertant a person he may be, does
not mean that 15 15 a Government Bill
We have said repeatedly that 1t 13 not
a Bill which would be acceptable tn us
in the form in which 1t 15 That 1s all
what one could say in thHe informal
talks because the B 1l has not yet come
up It 15 astoniclung to sie the amount
of agitation that has be«n worked up
on a Private Member's Bill 7'+ has
never occurred before in my ex-
perience (Interruptions) ,

SHRI C SUBRAMANIAM (Palani)
What 18 the official attitude? Make a
categorical declaration

SHRI H M PATEL What has Yeen
the official atfitude® The official afti-
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tude has never been to say fhat they
support ft. But they have = ceriainly
said...... (Interruptions).

SHRI VASANT SATHE (Akola):
How does a member of your Party
bring a Bill on such a sensitive issue
without the sanction of your Party?

SHRI H. M. PATEL: Whatever ycu
may say, it is quite untrue. It did not
come up with the sanclion of the
Party. This Party is not authoritari-
annally governed as yours....

SHRI C. SUBRAMANIAM: The Go-
vernment's attitude is important.

SHRI H M. PATEL: A Private
wlember of Parliament is entitled to
bring a Bill that he consider right. 1
do not think that this is something
which ought to be restricted. (Inter-
ruptions), I do not understand this, A
Private Member produces a Bill and
you want the Government to express
its opinien even before it comes up!

BHRI VASANT SATHE: The Prime
Minister is used to giving his private
opinion even as Prime Minister. The
Prime Minister has already supported
it. Has he done it privately or as

. Prime Minister? What do you want us
to believa?  (Interruptions),

SHRI H. M. PATEL: I do not th nk
that this is right. The Prime Minister
has never said what you have said. He
has never supported the Bill as it
stands, He has said it categorically
that the wording of the Bill would re.
quire to be changed. But he has furfher
clarified that conversion of certain type
where fraud, monetary inducement, etc,
is practiced, would have to be pre-
vented. The definition, etc., must be
80 made that it is net abused. This s

. 'sll that everybody should be anxious
" gbout, (Interruptions,) I think, I hm
lnmud his point.

MEEPEAKER Mr.

o Ram  Gopal
Reddy. '
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SHRI M. RAM GOPAL REDDY
(Nizamabad): The hon, Minister has
said that Mr. Lal denga has accepled
that Mizoram is part and parcel of
India. I want to know from the
Minister whether the approval of Lal-
denga is required that Mizoram is
part and parcel of India and that sort
of acknowledgement should not at all
be included in any agreement. If that
man says that it is not part and parcel
of India, then he is an alien to this
country and he has no place to siay
in this country. Why does the Govern-
ment of India unnecessarily make him
so big that his sanction and his seal
of approval is reguired fhat Mizoram
is part and parcel of India? That is
very bad and immedialely the govern-
ment must repud:ate it and such clauses
should not find a place in agreements
with private parties. He is a private
man. He is a defeated man. His party
is finished at all level.... (Interrup-
tions. Politically we can finish him.
We have already finished him in the
election , , (Interruptions) No, no, He is
defeated. 1 want to know whether it
is a nolitical problem or a problem of
economics or a communal problem.
These Mizos are atlacking cnly the
people of Assam who have settled down
in Mizoram and they are not attacking
any man who is connected with the
Missionary acttvities. It is purely a
communal organisation being led oy
Mr. Lal denga and the Government
sheuld take firm steps so that they may
not indulge in such steps.

Then, Sir, the Home Minister has
visited fhat place. You have got two
other Ministers. Why should they not
go and visit that place? When such
serious things are happening in a
sensitive area of pur country, why not
the Prime Minister gc there? As &
Gandhian and as leader of this nafion
he must go to such places and pacify
the people. It will have a very good
effect. If the Prime Minister stays in
Dehi and passes orders to the Army,
to this man and that man, that {s not
going to help. 1 want to Enow whether
the Prime Minister is interested in
going there and solve that problem. if
not, I am sure though the Home
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Minister is a senjor man, but at the
same time he is not having that much
political weight which the Prime
Minister is having and I urge upon this
government that the Prime Minister
sheuld visit that place and console and
satisfy everybody because his word
will carry weight with the people of
that area.

I want to know whether the Home
Minister will convey these feelings to
the Prime Minister.

SHRI H. M, PATEL: Since the hon.
Member has spoken in the House,
naturally his feelings will be seen by
the Prime Minister, Buf I would like
to make it clear te him that the gues-
tion was not Mr. Lal Denga's agreeing
whether Mizoram is an Mntegral part
of India. It was, as I read out very
clearly, that the Mizo National Front
delegation which included Mr. Lal
Denga acknowledge that Mizoram s
an integral part of India....

SHRI M. RAM GOPAL REDDY:
That is my oFjection. WHy is it
necessary?

SHRT H. M, PATEL: Yes, There
wasg fight then. There was an uncer-
tainty. There was a combat, There was
an insurgency. At that stage what is
done? It was acknowledged. No longer
it is a question of agreeing because thig
is what they were denying before.
Therefore, as a result of. ...

SHRI M. RAM "GOPAL REDDY:
Suppose somebedy denies that Andhra
Pradesh is a part of India, then will
it go?

SHRI H. M. PATEL: It'does not go..

MR. SPEAKER: Even when we take
the oath, we acknowledge certain
things which are in the Constitution.

SHRI H. M. PATEL: The hon Mem-
ber should understand what I say.

Sir, I do net think there was any
particular point he has made,

MR. SPEAKER: Mr. Ram Bilas

¥
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SHRI M. RAM GOPAL REDIY:
He has not answered my points.

MR. SPEAKER: Two points were
raised: whether there was an ackhcw-
ledgement and whether it was neces-
sary. He said an acknowledgement
was made and it is & fact whether it
was necessary or not. Secondly, will.
the Prime Minister go there? He sald

.your feelings will be anyway mesde"

known to the Prime Minister.

it o fewe T grige) : weaw
) u’t#méﬂwguﬁ'

i
3
i
r

>4
]
5;3
|
L)
i3

|
!
43
3
Ft

544
i Phi
3
|
1
£
i1

s
Addns

14
iagg §
ja;éiz
_§i§%§3
-
ii,iigg
ﬂi%aﬁ 3

|
i
Bow
|

ot |

EE
*3
21
i

£
i
2
P

1
%

274%%
3 ?ggia
3 'ig§.

I
ey

FEY K|

3
33537
%_ 24%
ow o N i
EPPPEE
ESEPPPLECH |

Py
A
=

ai
3
2

%ig
1
agg
aiy

:
i
|
1
i3
2934

ga
ia
3~
33
:
:

F234
- Ca
%agi
349
ﬂiﬂ
.
i1



287 Keported serious

[H. M. Patel]

MR SPEAKER- Mr Paswan, you
raised an immportant point but it 1s ant
relevant
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reasonable one. I can only say that
the programme on which Brigadier
Siln won his election was cn develos-
ment even while peace is not complete-
1y secure. His Opposition Party's—
People’s Conference (B) as 1t wak,
called—view was that first we must
establish peace beforfe we proceed with
the development, (Interruptions) We
are here concerned with Brigadier
Sile hecause he has formed the Gor
vernment 1n Mizoram and I am here
oxplaiming what his policy is That
1» development 15 first And, tor the
development, whatever funds are re
guired {o be spent arc made available
So, the development of North-eastern
states has heen given the highest
priority by this Government. A refe
rence was made o rallways ete it
18 for Lhe first time thatl for the con
struction of six railway brancnes,
sanction ha: “een given and the work
has commenced Communication, that
1s 1o sav, road transpori etc, 15 also
being given a very high prionty
Roads are under ecnhstruction

SHRI JYOTIRMOY BOSU
mond Harbou1)
youlhs 15 there

MR SPEAKER: Thal 1s the biggest
problem as you vourself sad But
this is a calling attention

(Dna-
Unemployment 51

SHRI H M PATEL Sir. Mr. Bosu
1s quite night Unemployment pro-
blem 15 not only of Mizoram but of
the entire country If he only realises
thus he will know tha! whatever we
iry to do 15 only for remeval of un-
emplovment

SHRI C K CHANDRAPPAN (Can-
nanore) Sir, I think the things that.
are happening 1n Mizoram are very
unfortunate It also brings to the
notice of the House the failure of all
the governments who ruled in the Cen-
tre to provide a feeling to the people
in that pari of the country that they
are part and parcel of India. Here I
do not particularly blame the Janata
party alone, Congress who ruled dur-
ing the last 30 years they might have
taken certain political steps for nego-
tiation and all that. (Interruptions)
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Aeported serious

I lock at the problem from a differ-
ent angle, The problem of that part
ot the couniry under-development,
economic backwardness and the feel-
ing ameng the people, the fear of so
many kinds of neglect and also inter-
ference in thelr way of life.

&

Sir, it you take the whole question
of the unsatisfactory situation of de-
velopment there you can see that there
is backwardness—inspite of the fact
that Mizoram is a place where there
is the greatest percentage of literacy,
perhaps, apart from Kerala—you can
see almost complete unemployment
there, Agriculture 1s backward There
is no trace of any industry, Al these
are realities. Now, the Minister says
that they have plans but for the last
fhurty-two years the people had under-
gone a life of misery. Sir, I am not
justifying, therefore, that Lal Denga
and his party is calling for separation
but this creates a climate that can be
exploited and that 1s beimng exploited
in a big manner with international
collusion

Sir, I would lLke to know whether
this Minister is aware of the fact that
the impenalist forces whe are
interested in de-stabilising the country
are trying to support and help and en-
courage the forces of fissiparous ten-
dencies and forces of separation in
that part of the country, It is a fact
and it is also a facl—I was there last
Year in a government committee—<hat
even government officials, the top-most
ones, while talking to us talked about
that feeling of the people that they
feel we are all foreigners. Who are
responsible for that feeling to be per-
sistent among the people even today?
1 think those who ruled or who are
ruling this country they failed ‘in
discharging their responsibflity to-
wards that neglected part of the coun-
try.

Secondly, there is the question of
foreign aid being given to the under-
ground,

Sir, Mr. Atal Bihari Vajpayee visited
Cliing and he came back and reported
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to this House about this, He talked
to the Chinese leaders and they pro-
misted him that they will not hereafter
send arms and ammunitions to insur-
genis in India, But is this not a fact
that only yesterday or day before
yesterday there was a report which
appeared in the papers that those peo-
ple who came from Bangladesh to
Nadia district (who attacked and kill-
ed the people) carried weapons and
they used bullets with Chinese mark-
ings? Is it not a fact? Is the Govern~
ment aware of the fact that the under
ground people with h.q. at the Aravalli
region of Burma have been getting aid
both from US imperjalists and the
Chinese? Are these not factors which
play an important role in creating this
sort of a situation in the couptry?
Therefore, my question is this, Will
the Government seriously take note of
this fact of imperialist and Chinese
intervention and utilising the discon-
tent among the people for creating
conditions of instability in India to
help Mizo and the present underground
insurgents there to further thrive?
That is a very important question to
be answered by the hon. Minister, My
second question iz this, Whatever may
be your political negotiations,—if they
should have a meaningful conclusion,—
the Government should come forward
with concrete proposals of giving a
feeling to the people that they are
treated as first clasg citizens gnd not
as second class and third clasg citizens
of the country, Is there any concrete
proposal in this regard? He says that
Mr. Silo has a programme, Up til)
now all the Ministers who ruled this
country said that they had program-
mes but nothing much has happened.
So, I want to know whether you have
any concrete programme in this re-
gard, to do something, Unless that
is done there would not be any peace
in that region,

I am now concluding. I can under-
stand the undesirable nature of Mizo
National Front and the dirty role
played by Laldenga. But merely by
banning a party you will not ind a
golution, You are treating a symptom
without knowing what the disease is.
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So I want to know whether the Gov-
ernment will identify the disease and
treat the disease and find a practical
solution to the problem. That is my
question,

SHRI H. M, PATEL: The disease is
clear The MNF has decided to use
violence to the maximum extent pos-
sible in order to unseat the Govern-
ment of Brig. Silo and to form a Gov-
ernment of their own party with Lai-
danga and the MNF people. There-
fore it is declared as an unlawful body
under the Unlawful Activities Act.
Therefore necessary military opera-
tions which are necessary are carried
on Until that is done and until cer-
tain conditions of peace and normaley
are restored, it is not easy to carry
out many programmes, To the extent
possible, the programme is being car-
ried out. My hon, friend Mr. Chan-
drappan will not want me to say that
when they have a duly elected Gov-
ernment with a majority, we can only
assist them with funds and help and
advice and guidance, Beyond that we
cannot ourselves proceed to caryy out
the programmes We are doing what-
ever is possible in order that the de-
velopment aspect of the area is taken
care of. We are trying to restore
peace and normaley in that area

SHRI C. K. CHANDRAPPAN-
What about the foreign intervention?

MR, SPEAKER: It is mentioned in
the statement but without naming the
foreign country.

SHRI H M PATEL: It is a pig-
ment of imagination, When he refers
to Mr. Atal Biharn Vajpayee, the
Foreign Minister, and about the Chi-
nese having given an assurance, cer-
tainly that assurance has been given
and it is a fact that the Chinese have
censed glving assistance, A question
was asked with reference to the dis-
satisfled elements of India, that is to
say, Mizoram, Nagaland or any of
those people. When you gave an ins-
tance of a raid from Bangladesh which
had the Chinese weapon, that I think

Nomination of Member

is something to which Mr. Vajpayee's
agreement may not have extended
But when you say further that there
are imperialist forces which are also
planming, well that may be 80, we do
not know. We have no information to
that effect. As for certainty with which
he gave expression to the fact that
these are actually functioning, I will
be grateful if he gives me the sources
of information on the basis ¢f which
he gave expression with such certainly
and firmness.

SHRI C. K CHANDRAPPAN:
What is the foreign interference he
had referred to in the statement? Let
him make it clear.

SHRI H M PATEL- I have only
mentioned that thege Mizoram rebels
find shelier both in Bangladesh and in
Burma and 1t is from there they came.

12 56 hrs.

COMMITTEE ON PUBLIC UNDER-
TAKINGS

RrcoMMENDATION To Rarva SaBHA TO
NOMINATE MEMBLR

DR BAPU KALDATE
bad) 1 beg to move-

(Auranga-

“That this House recommends to
Raiya Sabha that they do agree to
nominate one member from Rajya
Sgbha to associate with the Com-
miitee on Public Undertakings of
thys House for the unexpireq por-
tion of the term of the Committee
ending on the 30th April, 1080 in
the vacancy caused by the resign-
ation of Dr Rafiq Zekaria from the
Committee on the 18th May, 1979
and communicate to this Houge the
name of the member so nominat-
ed by Rajya Sabha”

MR. SPEAKER: The question is:

“That this House recommends it~
Rajya Sabha that they do agree to
nominate one member from Rajya
Sabha to associate with the Com~



